
CAT! J /13 

CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH 

O.A.NO. /126/93 

TUADMW 

DATE OF DECISION 	20/09/99 

r.'anibhai Chaturbhai Patel 	Petitioner 

Mr.T<.0 .l3hatt 	 Advocate for the Petitioner (s 
Versus 

tJnion of India & Ors. 	 Respondent 

Ms •p•13  .5heth 	 Advocate for the Respondent [s 

CORAM 

The Hon'ble Mr.V.Rhar1shflafl 
	

Mene () 

The Hon'ble Mr. A.3.3arihavi 	 iemher (j) 

Whether Reporters of Local papers may be aflowed to see the Judgment ? 

To be referred to the Reporter or not ! 

, Whether the4r Lerdships wish to see the fair copy of the Judgment ? 

4, Whether it needs to be circulated to other Benches of the Tribunal 



/ fr- 

Mr.Manibhai Chaturbhai Patel 
Ex .-ED .B .P.M. 
Aka lacha 
Via : Sinhuj 387 430. 	.......... 	Applicant 

Advocate : Mr.K.C.l3hatt ) 

VER s rjs 

union of India through 
The Director General 
Deoartment of Posts 
Ministry of Communication 
patliament Street, 
New Delhi : 110 001. 

The Postmaster General, 
Vadodara Region, 
Vadodara : 390 002. 

The Supdt. of Post Offices, 
Itheda Division at Anand. 
Anand : 388 001. 	.......... 	Resoondents 

( Advocate : Ms.P.B.Sheth ) 

ORAL ORDER 
O.A./1 26/93 	 DATE : 20/09/99 

Per 	Hon tble shri V .Radhakrishnan : Member (A) 

Heard Mr.K.C.3hatt learned coinsel for the ap'mlicant and 

Ms.P..Sheth icarned cinsel for the respondents. 

Ms.Sheth places on record a copy of certificate of the 

applicant who has expired on 27/3/98. In view of this, O.h ke aate 

and disposed of accordingly. F-To costs. 

A.3.Sanghavi ) 	 V.Radhakrishnan 
Member (J) 	 Merrber (A) 

nkk 



CENTRAL ADMINISTRATIVE TRIBUNAL, DELHI 

Application No. C21/2- ( 	 of 19 

Transfer application No. 	 Old Writ Pet.. . ....No........................ 

CERTIFICATE 

Certied that no further action is required to be taken and the case is fit for consignment to the Record 
Room (Decided). 

Dated: (T31'oI9C 
Countersigned: 

N 
	

Signature of the 
Aay 
	

Dealing Assistart. 

Section Officer/Court Othce. 



CENTRAL ?1)MINLSTRATIVE TRIBUNAL 
HNEDA8AD BENCH 

Al-I iD AD AD 

CAUSE TITLE 	O.A./ 

NAl'E OF THE PARTIES 	t'Y) Yell  
VERSUS - 

U.O.I. & OPS. 

R.NO. 	DESCRIPTION OF DOCJI€NTS 	 PA GE 

01. - 	 1 	to 
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